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qEF TREEH i ST A

% feeety, 19 fewwaw, 2025

RT3, 5906(3T).— Fea I ALHTT, TS TR AT 7T 1956 (1956 T 48) (FSrer ToH =oe T2
I<h ATETHIH FgT TAT &) T 91T 3F ol IT-eITT (1) FIRT V& ARRAT T TN X g0, Tg THTHTT gl ST
& TET 1o [oTd T % FLAT0T forer & NH-168G % .51, 34.30 & f.5T. 62.60 T% % -gve & fA#707
(ATSHT/UEE 9Tee Aled 2-AA/4-I7 FT FATET (), TALEAT, TaeT 3T TATAT & AT TASTT & (0
g M Tuferd g e |@ferd auia f=r s qeg=T § &3 737 8, UE {0 #7 oS i3 & 70 e i
T AT 2 |

Fre AT =Af<h, ST 3% G # Baeas g, 3 Afafaw &t gy 37 6t IT-am7 (1) F eI qarh
TATSI o 7T UHT qIF o ITANT 92 TSI § TH ATSEAAT & TR Sl A & ShHE & 6 Fia< v
AT T T AT |

T T AT e ST, STATq SATHeSd TRTEHILT TF TTed SATerhTl &l forfed &9 § T&qd
#FY IO T IHA IHF AT ATARYT R ST i ey wifesry, smafkreat v st = 7oA
et farfers Toray ST q ST T STa9 a7 3% UHT Sairal sl gaars & TETG 2T UHT ST S Fieed
& TET, TTe T2 g, o0 47 wieary aaeds a0e, saer g AT a7 ATl T ATATT T THT T
ST T BT |

8556 GI/2025 (1)
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ITH AT T 1T 39T T IT-GTT (2) o Tl TeqwT TTERTer gTer Foha a7 s T straer sifaw
I |

TH STEEAAT o ST AT ATAT I 6 LT AT AT AT TEH TR 6 Ih FIATAT H ITASE
8 ST 3T Raeg ARl gIT MLeqor 6T ST aehat & |

I
ST T o HgaTor forer # NH-168G & 3.4, 34.30 & f.#T. 62.60  forw s7si it ST AT T HLAAT
TRd STraT §aAT Aied G FT e [aw
T T ATH: o fSret 1 re: wrgEoT
wH qIEIT G&AT g F R || 9fF ity C kI ER T SR FT ST
He (ST TTE) (FRT)
1 2 3 4 5 6

qILF FT AH: GG

T HT ATH: LA

1 134 [REL FiEl 0.0498 (FF47 ) 0.0498
2 135 BEL FiEl 0.0011 (%77 0.0011
3 182 IBEL F 0.0824 (%47 0.0824
4 189 [REL FiEl 0.0092 (FF47 ) 0.0092
5 191 [REL [ERECEIl 0.0688 (FF47 ) 0.0688
6 192 LKl F 0.0225 (F&aY) 0.0225
7 196 IBEL fae =t 0.0487 (F47) 0.0487
8 197 [REL FiEl 0.0731 (FF47 ) 0.0731
9 203 [REL [ERECEIl 0.0742 (FF47 ) 0.0742
10 206 BEL [ERECEII 0.0566 (277 ) 0.0566
11 208 BEL [ERECEII 0.2007 (%77 0.2007
12 222 [RE i 0.1244 (FF47 ) 0.1244
13 245 [RE [ERECEIl 0.2088 (FF47 ) 0.2088
14 248 IBELl F 0.0203 (FT7) 0.0203
15 249.002 IGEl forer Tt 0.0069 (F47) 0.0069
16 255 [RE [ERECEIl 0.0094 (FF47 ) 0.0094
17 258.002 EEil For 0.0075 (F%a7) 0.0075
18 263 IBELl F 0.1333 (FT7) 0.1333
19 296 IBEL Fr 0.0293 (F47) 0.0293
20 305 [GEl o et 0.0232 (%47 0.0232
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21 308 fa= =t 0.0583 (F4Y) 0.0583
22 313.002 ULEAS 0.0799 (FFa¥ ) 0.0799
23 313.003 ULEAS 0.0782 (FFAT) 0.0782
24 318 Fo 0.002 (%47 0.002
25 321 FO 0.054 (FF7¥) 0.054
26 463 oA TTHTT 0.0095 (ZFI ) 0.0095
27 473 ofT T 0.0127 (FFAT) 0.0127
28 475 ft FLawTT 0.0076 (%47 ) 0.0076
29 86 FO 0.0006 (FFT ) 0.0006
30 87 FO 0.002 (FFaX) 0.002
31 89 FO 0.0015 (FFa¥) 0.0015
32 93 F 0.0214 (3747 0.0214
33 97 FO 0.0008 (FFI ) 0.0008
34 98 FO 0.0129 (F%FI¥ ) 0.0129
I T ATH: FIRFIR

35 128 fae =t 0.0057 (%47 0.0057
36 230.001 ofT TERTT 0.0337 (%) 0.0337
37 230.002 ofT TERTT 0.0397 (Z%FI¥ ) 0.0397
e 7 AT fordt

38 54 F 0.0132 (F%aY) 0.0132
T T TH: TS

T T AT HEHAT

39 447 F 0.0312 (3%aY) 0.0312
40 473.001 F 0.0105 (F47) 0.0105
41 493 FiO 0.0043 (ZFIT ) 0.0043
42 494 FiO 0.0007 (Z%FI ) 0.0007
43 644.001 F 0.0025 (F47) 0.0025
44 646 F 0.0044 (F47) 0.0044
45 647 FiO 0.0127 (ZFI¥) 0.0127
46 648 FiO 0.0006 (ZFT ) 0.0006
47 659 FO 0.0013 (Z%a¥) 0.0013
48 772 AT TLHTT 0.021 (FFaX) 0.021
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49 789 TR AT 0.0502 (ZFa¥) 0.0502
(W)

50 794 TR ofT T 0.009 (FF77) 0.009
T T ATH: FS ()

51 4319.001 IBELl e =t 0.0558 (ZFa¥ ) 0.0558
52 4324 IBEL Fo 0.0081 (%47 ) 0.0081
53 4325 [GEl o et 0.0191 (%47 0.0191
54 4327.002 IBELl Fir 0.0022 (ZFa¥) 0.0022
55 4329.003 EEL FO 0.0124 (ZFIT) 0.0124
56 4345 BELl FO 0.0009 (FFaT ) 0.0009
57 4444 BEL FO 0.0141 (BT ) 0.0141
58 4445 EEL e et 0.0209 (FFIT ) 0.0209
59 4497.001 EEL FO 0.0114 (FFI¥) 0.0114
60 4497.002 IBEL F 0.0229 (F47) 0.0229
61 4499.002 BELl IEREEKII 0.0964 (FAT ) 0.0964
62 4502.002 EEL FiO 0.0506 (FFT ) 0.0506
63 4504 EEL FiO 0.0064 (ZFT ) 0.0064
64 4511 BELl IERREKLI 0.0129 (FFAT) 0.0129
65 4643 BELl IERREKLI 0.0139 (FFaT) 0.0139
66 4665.002 EEL o et 0.0973 (FFI¥ ) 0.0973
67 4672.001 EEL o et 0.0227 (%) 0.0227
68 4673.001 IBEL fae =t 0.0785 (F47) 0.0785
69 4677 BELl IERREKLI 0.0199 (FFaT) 0.0199
70 4678 BEL [ERRCELl 0.0026 (ZFTT ) 0.0026
71 4679 BEL FiO 0.0019 (FFI¥ ) 0.0019
72 4682.002 IGEl F 0.0224 (F47) 0.0224
73 4693 GEil F 0.1369 (FFaY) 0.1369
74 4945 BEL FiO 0.0432 (ZFIT ) 0.0432
75 4949 BEL FiO 0.0294 (ZFIT ) 0.0294
76 4950 IBELl F 0.0173 (¥4 0.0173
77 4951 IBEL Fr 0.014 (F47) 0.014
78 4952.002 IBEL F 0.0255 (%47 0.0255
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79 4953.001 FO 0.0042 (FFaT) 0.0042
80 4955 e 0.0063 (ZFaT ) 0.0063
81 5024.001 FO 0.1399 (FFAT) 0.1399
82 5029 At we 0.5431 (%47 0.5431
(*FTTeT)
83 5336 ww 0.001 (FF7T) 0.001
84 5337 Fio 0.0034 (FAT) 0.0034
85 5362.002 FO 0.0658 (ZFaT ) 0.0658
86 5366.002 FO 0.0296 (ZFAT ) 0.0296
2,
87 5396 ot 2= =faem, 0.0054 (ZFaT) 0.0054
EECICI
88 5937.001 i 0.0039 (FFaT ) 0.0039
89 5937.002 FO 0.0026 (ZFaT) 0.0026
90 6208 F 0.0441 (%47 0.0441
91 6244 FiO 0.0346 (FFAT) 0.0346
92 6245 FiO 0.0218 (FFAT) 0.0218
93 6249 FO 0.0364 (ZFaT) 0.0364
94 6250 fae =t 0.0445 (%47 0.0445
95 6251.002 FiO 0.0047 (FAT) 0.0047
96 6252.001 o &t 0.0891 (FFAT) 0.0891
97 6254 FO 0.0016 (ZFaT) 0.0016
98 6275 ot =t 0.0175 (¥4 0.0175
99 6276 FiO 0.0194 (FFAT) 0.0194
100 6278 Fio 0.0219 (FFAT) 0.0219
101 6279 F 0.0153 (¥4 0.0153
102 6280 F 0.0125 (F47) 0.0125
103 6286 ERK 0.0058 (ZFaT ) 0.0058
104 6288 o ot 0.1128 (ZFI¥) 0.1128
105 6300 F 0.0039 (F47) 0.0039
106 6301 fa= =t 0.0842 (F47) 0.0842
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107 6334 TR ?frﬁ) 0.3664 (FF77) 0.3664

108 6444 AT ?;T) 0.0023 (F%Y) 0.0023
ft FLawTT

109 6448 TR 0.003 (FF7) 0.003
(GIn))

110 6466 IBELl Fir 0.0252 (ZFa¥) 0.0252

111 6484 AT TaAHe () 0.0057 (%47 0.0057

112 6486 TR ?:ﬁ) 0.0079 (F%¥) 0.0079

113 6581 TR A 0.0258 (ZF47) 0.0258
) . .

114 6596 TR ofT T 0.0329 (F%47) 0.0329

115 6601 AT 1K ECTES 0.0224 (%47 0.0224

116 6603 GECARAF ft FvawT 0.0505 (%47 0.0505

117 6605.001 TR GG ETK] 0.0294 (FF47) 0.0294

Total 4.6387

[®T. . GI/P/V/14/09/2022/3A]
g AHHET, Feaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 19th December, 2025

S.0. 5906 (E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways Act,
1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH-168G in the
stretch of land from Km. 34.30 to Km. 62.60 in the district of MAHESANA in the state of GUJARAT, hereby declares
its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Magistrate and Prant
Officer in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow
the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH-168G in the stretch of land from

Km. 34.30 to Km. 62.60 in the district of MAHESANA in the state of GUJARAT

[State: GUIARAT

||District: MAHESANA

SI. No. Survey/Plot Type of Land Nature of Area Area
Number Land (in Local Unit) (in Hectares)

Lt | I 3 L4 | 5 | 6 |
|Taluk: Kheralu |
|Village: Rasulpur |
|1 ”134 “Private “Agriculture || 0.0498 (Hectare )|| 0.0498|
2 135 ||Private |Agriculture || 0.0011 (Hectare )| 0.0011]
13 |l182 ||Private |Agriculture || 0.0824 (Hectare )| 0.0824]
l4 ll189 ||Private |Agriculture || 0.0092 (Hectare )| 0.0092]
5 191 Private I:;licul e 0.0688 (Hectare ) 0.0688
l6 [l192 ||Private |Agriculture || 0.0225 (Hectare )| 0.0225]
7 196 Private I:;?icul e 0.0487 (Hectare ) 0.0487
B |l197 ||Private lAgriculture || 0.0731 (Hectare )| 0.0731]
9 203 Private I:;?icul e 0.0742 (Hectare ) 0.0742
10 206 Private I:;licul e 0.0566 (Hectare ) 0.0566
11 208 Private I:;licul e 0.2007 (Hectare ) 0.2007
12 [l222 ||Private Agriculture || 0.1244 (Hectare )| 0.1244|
13 245 Private igzcul e 0.2088 (Hectare ) 0.2088
14 248 ||Private |Agriculture || 0.0203 (Hectare )| 0.0203]
15 249.002 Private 120“. 0.0069 (Hectare ) 0.0069

griculture

16 255 Private izgcul e 0.0094 (Hectare ) 0.0094
17 |258.002 ||Private |Agriculture || 0.0075 (Hectare )| 0.0075|
18 1263 ||Private lAgriculture || 0.1333 (Hectare )| 0.1333]
IB 296 ||Private |Agriculture || 0.0293 (Hectare )| 0.0293)|
20 305 Private i;ﬁcul wre 0.0232 (Hectare ) 0.0232
21 308 Private Eg‘icul e 0.0583 (Hectare ) 0.0583
22 |313.002 ||Government ||Gocher | 0.0799 (Hectare )| 0.0799|
23 313.003 ||Government  ||Gocher | 0.0782 (Hectare )| 0.0782
24 318 |[Private [Agriculture || 0.002 (Hectare )| 0.002]
25 321 |[Private |Agriculture || 0.054 (Hectare )| 0.054|
|26 ||463 ||Govemment ||Shri Sarkar || 0.0095 (Hectare )|| 0.0095|
[27 473 |[Government  |[ShriSarkar || 0.0127 (Hectare )|| 0.0127]
128 |l475 |Government ||Shri Sarkar || 0.0076 (Hectare )| 0.0076|
129 |86 ||Private lAgriculture || 0.0006 (Hectare )| 0.0006|
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130 |87 ||Private llAgriculture || 0.002 (Hectare )| 0.002
|31 ||89 ||Private ||Agriculture || 0.0015 (Hectare )|| 0.0015|
32 |93 |[Private |[Agriculture || 0.0214 (Hectare )| 0.0214]
133 |97 |[Private [Agriculture || 0.0008 (Hectare )| 0.0008|
[34 |98 ||Private lAgriculture || 0.0129 (Hectare )| 0.0129)|
|Village: Sadikpur |
35 128 Private I:;‘iculmre 0.0057 (Hectare ) 0.0057
136 [230.001 |Government  |[Shri Sarkar || 0.0337 (Hectare )|| 0.0337]
137 1230.002 |[Government  |[Shri Sarkar || 0.0397 (Hectare )|| 0.0397]
|Village: Limbdi |
38 ||54 ||Private lAgriculture || 0.0132 (Hectare )| 0.0132]
|Taluk: Vadnagar |
|Village: Kesimpa |
139 |l447 ||Private lAgriculture || 0.0312 (Hectare )| 0.0312]
40 [l473.001 ||Private |Agriculture || 0.0105 (Hectare )| 0.0105]
l41 |l493 ||Private llAgriculture || 0.0043 (Hectare )| 0.0043)|
42 |l494 ||Private lAgriculture || 0.0007 (Hectare )| 0.0007|
43 |l644.001 ||Private |Agriculture || 0.0025 (Hectare )| 0.0025]
l44 |l646 ||Private |Agriculture || 0.0044 (Hectare )| 0.0044|
l45 |l647 ||Private lAgriculture || 0.0127 (Hectare )| 0.0127]
l46 |l648 ||Private |Agriculture || 0.0006 (Hectare )| 0.0006|
47 ll659 ||Private |Agriculture || 0.0013 (Hectare )| 0.0013)|
l48 772 \Government  |[Shri Sarkar || 0.021 (Hectare )| 0.021]
49 789 Government (Slf/l[r;rz*)“kar 0.0502 (Hectare ) 0.0502
50 794 |Government  |[Shri Sarkar || 0.009 (Hectare )| 0.009)]
|Village: Vadnagar (CT) |
51 4319.001 Private i;ﬁcul e 0.0558 (Hectare ) 0.0558
52 |l4324 ||Private |Agriculture || 0.0081 (Hectare )| 0.0081]|
53 4325 Private I:;’iculmre 0.0191 (Hectare ) 0.0191
|54 14327.002 ||Private lAgriculture || 0.0022 (Hectare )| 0.0022]
55 114329.003 |[Private |[Agriculture || 0.0124 (Hectare )| 0.0124]
|56 |[4345 ||Private |Agriculture ]| 0.0009 (Hectare )| 0.0009|
57 |l4444 ||Private |Agriculture || 0.0141 (Hectare )| 0.0141]|
58 4445 Private Eg‘icul e 0.0209 (Hectare ) 0.0209
|59 |l4497.001 |[Private |Agriculture || 0.0114 (Hectare )| 0.0114|
60 114497.002 ||Private lAgriculture || 0.0229 (Hectare )| 0.0229)|
61 4499.002 Private E;‘icul e 0.0964 (Hectare ) 0.0964
l62 114502.002 ||Private |Agriculture || 0.0506 (Hectare )| 0.0506|
63 |l4504 ||Private lAgriculture || 0.0064 (Hectare )| 0.0064|
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64 4511 Private ig?icul e 0.0129 (Hectare ) 0.0129
65 4643 Private i;ﬁcuhure 0.0139 (Hectare ) 0.0139
66 4665.002 Private iggcume 0.0973 (Hectare ) 0.0973
67 4672.001 Private 20“. 0.0227 (Hectare ) 0.0227
griculture
68 4673.001 Private iggcume 0.0785 (Hectare ) 0.0785
69 4677 Private i;ﬁcuhure 0.0199 (Hectare ) 0.0199
70 4678 Private i;licul e 0.0026 (Hectare ) 0.0026
171 ll4679 ||Private |Agriculture || 0.0019 (Hectare )| 0.0019|
72 |l4682.002 ||Private lAgriculture || 0.0224 (Hectare )| 0.0224|
73 |l4693 ||Private lAgriculture || 0.1369 (Hectare )| 0.1369]
74 ||4945 ||Private |Agriculture || 0.0432 (Hectare )| 0.0432)]
75 |l4949 ||Private |Agriculture || 0.0294 (Hectare )| 0.0294|
76 [l4950 ||Private lAgriculture || 0.0173 (Hectare )| 0.0173]
177 |l4951 ||Private llAgriculture || 0.014 (Hectare )| 0.014]
78 114952.002 ||Private |Agriculture || 0.0255 (Hectare )| 0.0255|
79 114953.001 ||Private |Agriculture || 0.0042 (Hectare )| 0.0042]
180 |l4955 ||Government  |[Road | 0.0063 (Hectare )|| 0.0063|
81 |5024.001 ||Private |Agriculture || 0.1399 (Hectare )| 0.1399|
82 5029 Government (Sélzin:grkar 0.5431 (Hectare ) 0.5431
Sarkari padtar
83 5336 Government 0.001 (Hectare ) 0.001
Gocher
84 5337 ||Private lAgriculture || 0.0034 (Hectare )| 0.0034]
85 ||5362.002 ||Private |Agriculture || 0.0658 (Hectare )| 0.0658|
86 ||5366.002 ||Private lAgriculture || 0.0296 (Hectare )| 0.0296|
EE,
87 5396 Government P.H.Division, 0.0054 (Hectare ) 0.0054
Mahesana
88 |5937.001 ||Private lAgriculture || 0.0039 (Hectare )| 0.0039]
89 |5937.002 |[Private |[Agriculture || 0.0026 (Hectare )| 0.0026|
90 |l6208 ||Private |Agriculture || 0.0441 (Hectare )| 0.0441]|
91 ||6244 ||Private |Agriculture || 0.0346 (Hectare )| 0.0346|
92 |l6245 |[Private |[Agriculture || 0.0218 (Hectare )| 0.0218]
93 |l6249 ||Private |Agriculture || 0.0364 (Hectare )| 0.0364|
94 6250 Private I:zficu] re 0.0445 (Hectare ) 0.0445
|95 |l6251.002 |[Private |[Agriculture || 0.0047 (Hectare )| 0.0047|
96 6252.001 Private I:;’icuhum 0.0891 (Hectare ) 0.0891
l97 |l6254 ||Private |Agriculture || 0.0016 (Hectare )| 0.0016|
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98 6275 Private iggcumre 0.0175 (Hectare ) 0.0175
99 |l6276 ||Private lAgriculture || 0.0194 (Hectare )| 0.0194]
100 |l6278 |[Private [Agriculture || 0.0219 (Hectare )| 0.0219]
101 |l6279 ||Private llAgriculture || 0.0153 (Hectare )| 0.0153)|
[102 |l6280 ||Private lAgriculture || 0.0125 (Hectare )| 0.0125]
[103 ||6286 [Government  ||[CANAL | 0.0058 (Hectare )|, 0.0058|

104 6288 Private I:;‘icul e 0.1128 (Hectare ) 0.1128
[105 ll6300 ||Private lAgriculture || 0.0039 (Hectare )| 0.0039)]

106 6301 Private IZ;‘icul e 0.0842 (Hectare ) 0.0842

107 6334 Government Z\lj[r;r:;‘rkar 0.3664 (Hectare ) 0.3664

108 6444 Government Shri Sarkar 0.0023 (Hectare ) 0.0023

(Marg) ’ ’

109 6448 Government (Slfj[r;r:;‘rkar 0.003 (Hectare ) 0.003

110 |l6466 ||Private lAgriculture || 0.0252 (Hectare )| 0.0252

111 6484 Government ((;’fg’;gment 0.0057 (Hectare ) 0.0057

112 6486 Government Shri Sarkar 0.0079 (Hectare ) 0.0079

(Marg) ’ ’

113 6581 Government (Sélzinigrkar 0.0258 (Hectare ) 0.0258
114 |l6596 |Government  |[Shri Sarkar || 0.0329 (Hectare )| 0.0329)|
115 |l6601 |Government  |[Shri Sarkar || 0.0224 (Hectare )|| 0.0224]
116 |l6603 |Government  |[Shri Sarkar || 0.0505 (Hectare )|| 0.0505]
117 |l6605.001 ||Government  |[Sarkari Canal || 0.0294 (Hectare )| 0.0294|
| Total| 4.6387|

[F. No. GI/P/V/14/09/2022/3A]
SHAIKH AMINKHAN, Director
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